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17. Laxmi Nagar 

18. Lalita Park 
19. V ish arma Park 
20. Laxmi Nagar 'H" Doc 
21. Narain Na :ar 

22. Pandav gar (E, leet> 

23. Pratap Na ar 
24 . Acharya N j,ketan 
25. SamastpUf Extn. 
26. Shastri Garden. 
27. Janta Garden 

28. East Vinod Nagar 

29. West Jyoti Nagar Extn. 
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S390 . SHRI R .L. P. VERMA: 
SHRI HIRALAL R. PAR· 

MAR: 

Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) whether milk distribution sys-
tem at depot No. 1143 (Morning) at 
East Moti Bagh; Sarai Rohilla is on 
the basis of fFirst Come and Pi t 
Serve' for the individuals or groups 
under group system intrOduced by some 
unwarranted elements for their own 
interest; 

(b) wheth this group system is 
legal and is r cognised by D.M.S.; 

(c) what steps Governmen t are tak-
ing to provid milk to the individuals 
who are not in. any group an" are in 
need of milk and al 0 to instruct the 
ti\ff f D M.S. bQths qot to ~ivo or .. 
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of Dlilk. tQ groups so that indivi .. 
du Is may set the milk at the window 

lb' 

(d) the time by which the indivi-
duals who are Dot in any group wi II gct 
mi 0 diet Peq • and. if ' no t .. 
the reason '1 

THB MINIST STATE IN 
TH MI IC\1L TURE 
(S Y WANA):() 
D . . .1\ ve reported that out of S3 
crates supplied at Depot. No. 1143 .. 
SO crate ar it' d amongst 
groups and the remaining 3 cratos to 
t IV I: DilQX ", on ~9c prin-
ciple of I first come first scrved'. 

(b) to (d) OrolUl system ha not 
been recognised by tbe D .. Prior 
t a: al token 
during 197~ l ~ ers t many 
m~ \lQot had ~ol1ected their tokens 
and ' formed stoup for 4rawlnJ milk ,in 
~ . b. s tin~ 
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t 
break the fO 
for the) drawal of milk. Efforts are be-
UlR'.'UC t 
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present 

sider . 

(a) whether it i a·faet t"a'co-
operative corporation ha been authori .. 

to fro , e 'vasi 
• ".~""'QTIi4'.ll t . 11 fur er; 

(b) if 0, whether G VCAlmen~aH 
aware that 
maa cd . 

. . "(e) If 80, he' fact in this rela d; 

) . ether it is also a I t ct that 
the country is suffering a huge loss of 
Corei exchange every ye r due to 
mu ling of gum on a large ale; and 

( ) if so, the tep taken to chec 
it? 

TE IN 

lltion of Rationin y tem 

5392. SHRI R.P. DAS: Will the 
Minister of FOOD AND CIVIL SUP-
PC BS 'be pleased to ta te th rea ons 
as to why Gov mm tare e er to 
abolish the tatutory rationing system 
in' the country? 

THE MINISTER 0 STATE 0 
THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI BHAGW T 
JHA AZAD) : The Central Government 
is . erally not in favour of statutory 
rationing in the coun try because the 
o ra11 0 ition of the availability of 
es ntial commodities within t 
country ha been satisfactory and their 
prices have been within con trol. The 
C tral Government undertakes advance 
planning and action in the matter of 
suppJy"management of certain key 
commodities. These are being distri-
b ed 0 the consumers through a com-
pre ensivc public distribution sy t m, 
supplementing the free market mecha-
ni 

The statutory rationing system 
presently exists 0 Iy in -a few parts of 
West Bengal. Its imposition in other 

rts of the c un try is con idered 
neither ecessary nor feasible . 
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